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NOTIFICATION

It is hereby notified for the information of all
authorities concerned and the public that I,
Deepa Kumar K. V., Neelambari, Koranpeedika, Chithappile
Poyil P. O., Pariyaram, Taliparamba Taluk, Kannur District,
Pin-670 502, now working as L.P. School Assistant
(Sel. Gr.) General Education Department, Mangat L.P.
School, Kalliasseri, holder of S. S. L. C. Book
No. B 099506 with Register No. 254855 of March 1989,
Vocational Higher Secondary Examinations Certificate Serial
VE No. 5392 with Register No. 13125 of October 1991
dated 13-1-1992 issued from Secretary, State Board of
Vocational Higher Secondary Examinations, Govt. of Kerala,
Trained Teachers’ Certificate Book No. 14442, with
Register No.7106 of March 1994, issued from Kerala
Education Department, Driving Licence No. 5/4067/1993
dated 30-1-2014 issued by the ALA, Thaliparamba, also
known as K.V. Deepakumar in the PAN Card
No. ASWPD8461A issued from Income Tax Department,
Govt. of India, is one and the same person. Hereafter I
have changed my name as Deepu Kumar K.V.

This change will come into effect in all records
related to me.

Kannur,
7-1-2020. DEEPA KUMAR K. V.

NOTIFICATION

It is hereby notified for the information of all
authorities concerned

-
 and the public that I,

Minimol Kurian, Thannickal House, Thayeni P. O.,
Cherupuzha Via, Kasaragod District, Pin-670 511, holder of
S.S.L.C. Book No. D 355375 with Register No. 6867 of
March 1983, Marriage Certificate with Register No. 1/94,
dated 1-1-2020 issued from Parish Priest, Archeparchy of
Tellicherry

,
 also known as Mini James in the PAN Card

No. DHZPM0494K issued from Income Tax Department,
Govt. of India, Ration Card No. 2480010863 (Sl. No. 1)
dated 15-3-2017 issued by the Taluk Supply Officer,
Vellarikundu, as Mini in the Birth Certificate of my
daughter Agnes James with Registration No. 1438/1995,
date of Registration 17-4-1995, issued by the Health
Inspector Grade-1, Registrar of Births & Deaths, Payyanur
Municipality, is one and the same person. Hereafter I will
be known by the name Mini James on consequent to my
marriage.

This change will come into effect in all records
related to me.

Thayyeni,
7-1-2020. MINIMOL KURIAN

BEFORE THE HON’BLE ADDL. DISTRICT COURT
NORTH PARAVUR

[L. A. O. P. NO. 277/2019]

Petitioner:—
M.V. Jose, S/o. M. T. Varkey, aged 57 years,
Mukkanancherry House, Valayanchirangara
presently Residing at ‘Living House’, near Kottoor
Church, Kolanchery.

Respondents:—

1. Paul Kuriakose, S/o. Late Thomas Kuriakose, aged
52 years, 15 Nettleton DR Woodbridge, CT 06525,
USA.

2. Chinnappan Varghese Kuriakose, S/o. Late Thomas
Kuriakose, aged 47 years, Mukkanancherry House,
Valayanchirangara P. O., Perumbavoor, Pin-683 556.

3. K. Varghese Paul, S/o. K. V. Paulose, aged 65 years,
49/1983, Kumarikkal House, Residence Lane,
Edappally, Kochi-682 024.

4. Daisy John, aged 79 years, D/o. Mariamma Varkey,
6420, Tiffany Court, Lanham, M.D. 20706, USA.

5. Daniel P. John, S/o. Daisy John, aged 53 years,
6419, Tiffany Court, Lanham, M. D. 20706, USA.

6. Smt. Ponnamma Kuruvila, aged 70 years, Konnayil
Thadathil, Kottakkakam, Mavelikara.

7. C. D. Thomas, aged 74 years, 190, Bartan
Boulevard, Rockledge, FL.32955, USA.

8. Manager, State Bank of India, NRI Branch,
Ravipuram, Ernakulam.

S.B.I.  N.R.I. 

letters of Administration  

,
27-1-2020.


